IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERA3ZAD BENCH :

AT HYDERABAD

CR.Ng.125 0F 1998
in
OA.No,125 OF 1997 DATE OF ORDER:27-11-194g,

BETWEEN:

S.R.D.5.Raju. ++ Applicant

an d

1. COMMODORE P.PANT,
The Additisnal Directer,
Mirsile Systema & BUality
Assurance, DHDL,Kanchnnbagh,
Hydarabsd.

2. Shri N.V.SUNDARAM,
Cirecter Gsneral,

Asrgnautical Quglity Rssurance (AQA )7
"H' Bleck, Neu Oslhi-11,

3. RADM R.N.KSHETﬁApAL, :
Commandant, Collegs of Befance i
Management, Sacunder abad-500 01o. '

o , \ 4. Shri AJIT KUMAR,
The Secratary, Ministry of Dafenca,
Nﬂw D"ﬁlhi .

«« Respendantg '

CGUNSEL FoORr THE APPLICANT :: Mr.J.V.Lakshmena Raa

COUNSEL FOR THE RESPONDENTS: Mr.V.Vinad Kumar

CORAN:

THE HON'BLE SRY R.RANGARAJAN, MEMBER (ADMN )
AND

i THE HON'BLE SRI B.S.JRIFARHMESHUAR,MEMBER(JUDL).

: DRDER :

URAL ORDER(AS PER HON'SLE 3R] R.RANGARAJAN,MEMBER(A) |)

Hegrd Mr,.Yogander 3ingh fer Nr.J.V.Lmkahaana Rae,

learned Counsal for the Applicant end Mr.v.vinadlaum#r,

learnsd Standing Usunsel for the Respandents,
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2e The 0A was dispesed ef with tha fellowing

"It is now stated that applicant has been
taken as psrmanent Stens Gr.II and will
be assigned/ellotted the sanisrity ef
Stene Gr,1] with effact from the date ef
jeining the organisation i.e., frem 1-6-9
The latter bearing No.S5116/0GAQA/ADMIN.II
dt.26=5=97 has besn producad teday far
preving the above said statement. Thiﬂlst
is taken on rascord. In visuw of the dacisi
ef the respendents, the UA has becems

infructusus. Hence, the UA is dismissed ap

having become infructucus. No cests..'

!
J. The applicant now submits that no smnipritg

I
is issued and hence it is violation of the Urdsr

Tribungal referred to ibava.
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4, Senierity list essumes impartancqé Further
. b Uy
promotion above thet ef Steno Grade-Il is not iw

I
The right of the spplicant will be safa-guaﬂd@d

- |
Order is passed to the effact that further premo
the grade of Stenagrapher-II sheuld be issued in
anly after the seniority list ef Stene Grade-II
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Se With the abevse direction tha CP iz cle

(R.RANGARAJAN) .
ME MBER (ADMN)

@aﬁ FARAMESHUAR )
MEM%&@
|

Dictated tew stzns in the Cpsn Court
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